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Allotment of Railway Land and 
Baitway Water Tanks

575. SARDAR SWARAN SINGH 
SOKHI: Will the Minister of RAIL­
WAYS be pleased to state:

(a) whether the entire vacant land 
by the sides of the Railway Tracks 
throughout the country has been leas­
ed out to Railway employees for cul­
tivation; and

(b) whether Government propose 
to lease out all the Railway Water 
Tanks for fishing purpose to the co-
'>P"‘, n1ivos of educated unomployed?

THE DEPUTY MINISTER US
THE MINISTRY OF RAILWAYS 
(SHU I BUTA SINGH); fa)

No Cn tivable railway land is licens­
ed, both to railway employees and to 
outsiders

About 27 per cent of the total culti­
vable area has been licensed to Rail­
way employees.

(b) As per extant procedure, when­
ever borrow pits/water tanks suitable 
for pisciculture are licensed, prefer­
ence is given to the Co-operative So­
f t i e s  formed by the Railway emplo­
yees. In case the latter do not come 
forward to undertake his work, 
limited tenders from the Fishermen's 
Co-operative Societies are invited for 
and the rights of fishing on Railway 
tanks/borrow pits are let out to the 
highest bidder on annual or biennial 
basis as may be convenient to the 
Railways

Paradeep Fertiliser Plant in Orissa

576. SHRI ARJUN SETHI:
SHRI P. GANGADEB:

Will the Minister of CHEMICALS 
AND FERTILIZERS be pleased to 
state:

(a) the steps taken for early com­
missioning of the fertiliser plant at 
Paradeep, Orissa; and
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(b) the progress made *o far and 
Central assistance given lor it ?

THE MINISTER OF CHEMICALS 
AND FERTILIZERS (SHRI P. C. 
SETHI): (a) and (b). The project, al­
though approved in principle by Gov­
ernment, has so faT not been taken 
up ior implementation due to the re­
sources constraint.

Surrey for Dasgaon—Goa Section of 
West Coast Railway (Konkan 

Railway)

577. SHRI SHANKERRAO SA­
VANT: Will the Minister of RAIL­
WAYS be pleased to state:

(a) which surveys on the Das- 
gaon-Goa section of the West Coast 
Railway (Konkan Railway) have been 
completed and when; and

(b) which are in progress and 
when are they hkely to be completed?

THE DEPUTY MINISTER IN 
THE MINISTRY OF RAILWAYS 
(SHRI BUTA SINGH)- (a) 
and (b). Final Location Survey bet­
ween Dasgaon and Ratnagiri and spot 
checks between Ratnagin and Manga­
lore are in progress and likely to be 
completed by 31-1-1976. The proposal 
for the construction of the line will 
be considered further after the survey 
reports are received and examined.

Profit earned by the Fertilizer 
Corporation of India

578. SHRI JAGANNATH M1SRA- 
Will the Minister of CHEMICALS 
AND FERTILIZERS be pleased to 
state:

(a) whether Fertilizer Corporation 
of India has earned good amount of 
profit during 1974-75 despite produc­
tion losses; and

<b) if so, the net profits earned 
during 19-74_75 ?

»4

TH $ MINISTER O f CHEMICALS 
AND FERTILIZERS (SHRI P. C 
SETHI): (a) and (b). The net pro­
fit earned for the year 1974*75 was 
Rs. 128.26 lakhs.

Proposal to refer pending Cases to 
Arbitration |>y Lawyers

579. SHRI JAGANNATH MISHRA 
Will the Minister of LAW, JUSTICE 
AND COMPANY AFFAIRS be pleas­
ed to state:

(a) whether Government propose 
to refer pending court cases to arbi­
tration by lawyers; and

(b) if so, the advantages there­
from ?

THE DEPUTY MINISTER IN 
THE MINISTRY OF LAW, JUSTICE 
AND COMPANY AFFAIRS (SHRI
V. A. SEYID MUHAMED): (a) There 
can be no such proposal by the Gov­
ernment unilaterally

(b) Does not arise.

Earnings from Freight Traffic for 
Fiscal Year 1975

580 SHRI RAJDEO SINGH- Will 
the Minister of RAILWAYS be pleas­
ed to state:

(a) whether the Indian Railways 
are well set to achieve the target of 
210 million tonnes of revenue earning 
from freight traffic fixed for the fiscal 
year 1975; and

(b) Whether earnings during the 
first six months both from passenger 
and freight traffic show improve­
ments over the budgeted targets ?

THE DEPUTY MINISTER IN 
THE MINISTRY OF RAILWAYS 
(SHRI BUTA SINGH): (a)

The Indian Railways hope to achieve 
the budget target of 210 million ton­
nes of freight traffic which includes 
revenue and non-revenue learning 
traffic.

(b) Yes.




